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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELI-II‘ A

Tis Hazari Courts, Delhi
~- . ORDER 4

it

J Sh. Sarijay Ambavat, Administrative Officer (Judicial), presently posted in West District, Tis I-Iazari

Courts, Delhi is hereby directed to look after the work of Bail & Filing Section, Central District, Tis Hazari

Courts, Delhi, with immediate effect, till further orders, in addition to the work already assigned to him.

t({l,,U,c,e~v-JJ»\§,
(ANJU BAJAJ CHANDNA)

' Principal District 8: Sessions Judge (HQs), Delhi

.31/.<a7»~ M7 t . 1Nu._____‘__________/At1mn.1(1tQs)r1‘&P/2026 Dated, Delhithe
Copy forwarded for iuforn1_a_tign and necessaryjction to :~ ‘. .. . ._. . I
1. '_I‘h'e Principai,District'&- Sessions Judge, West District, THC, Delhi. -
2. The Officer In-charges, Bail 8: Filing Section, Central District, THC, Delhi. 1

3. The Officer In-charge, Accounts Branch, Central District, ‘IT-IC, Delhi. h
4. The Officer Concerned for immediate compliance. ,.

5. The Personal Office of the undersigned.
6. The Dealing Official, ACR Cell, Central District, THC, Delhi.

\,7{‘{e‘Web-site Committee, 'I‘is Hazari Courts, Delhi to upload on official website.

8. Dealing Official, R811 Branch, Central District, THC, to upload on LAYERS.

9. The Dealing Officials, Seniority&Promotion/Personal File Seat/Establishment Seat, Administration Branch-I,
Central District, THC, Delhi.

‘Q:/Ul~_eJ~é~'\;
. Principal District 8: Sessions Judge (HQs), Delhi
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